
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,f

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 693/2023

IN THE MATTER OF: SUO MOTU MATTER -
“POLLUTION CONTROL BOARDS ARE WEAK LINKS”

REPLY / ACTION TAKEN REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
ANDAMAN AND NICOBAR POLLUTION CONTROL COMMITTEE (ANPCC)

I, Rakesh Das, S/o Shri.N.Das, aged 45 years, presently holding the post of

Member Secretary, ’ Andaman and Nicobar Pollution Control Committee
!

(ANPCC), Department of Science & Technology, Andaman and Nicobar

Administration, having its office at Dollygunj, Sri Vijaya Puram, South

Andaman, do hereby solemnly affirm and state on oath as under:

1) That the depone'nt is well aware of the facts and circumstances of the

present case and is authorized by the competent authority to file the present

reply.

2) That vide order- dt. 10.04.26, this Hon’ble Tribunal directed all the

PCBs/PCC to respond to the disclosure made by the CPCB regarding the

vacancies in PCBs/PCCs. The present reply affidavit is filing in response to

the said direction. The copy of the order dt. 10.04.26 is annexed as

Annexure.I .

I
3) That the Andaman and Nicobar Administration vide Order No. 626 dated

23.02.2009 sanctioned the manpower strength of the Andaman and Nicobar

Pollution Control Committee under the scheme “Control and Monitoring of

MED comprising the foII lng posts

ember Secretary

ronmental Engineer

law Officer

'echnician
al

e) Laboratory Attendant
Peon and

g) Sweeper

4) The Status Report submitted by ANPCC in compliance with the directions of
the Hon’ble National Green Tribunal is annexed he;ewith as Annexure-II.

5) That at present all the sanctioned posts of ANPGC are filled. The sanctioned

strength comprises 08 posts, namely one Member Secretary, one
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Environmental Engineer (on deputation), one Law Officer, one Technician,

one Laboratory Attendant, two Peons and one Sweeper. Further, pursuant
to the recommendations of the CPCB Performance Audit conducted on 18–

19 June 2019, ANPCC has engaged contractual personnel under the Central

Sector Scheme “,Control of Pollution” to strengthen its laboratory and

environmental monitoring functions. A consolidated statement indicating

the sanctioned and filled-up permanent posts as well as the contractual

manpower engaged by ANP(=C is annexed herewith as Annexure'III.

6) That considering the substantial increase in regulatory responsibilities

under various environmental laws, waste management rules, pollution

monitoring protocols and directions issued by the Hon’ble Supreme Court,

Hon’ble National Green Tribunal, Ministry of Environment, Forest and

Climate Change (MoE;F&CC) and Central Pollution Control Board (CPC13),

ANPCC has requested the Andaman and Nicobar Administration vide

communication dated 13.05.2026 to undertake a work study for assessment

of manpower requirements and creation of adequate permanent posts for

effective discharge of its statutory functions is annexed herewith as

Annexure-IV. I

7) That ANPCC: operates a dedicated environmental laboratory located within

the premises of the Department of Science and Technology, Dollygunj, Sri

Vijaya Puram, South Andaman, for analysis of mandatory water and air

quality parameters using available infrastructure and instrumentation.

8) That in order to enhance analytical capabilities, ANPCC has undertaken

various strengthening measures, including:

a) Conducting additional water and wastewater analyses the National

gfmx Institute of Ocean Technology (NIOT) under an MoU with the
Andaman and Nicobar Administration

’rocurement of additional laboratory
:hemicals

Utilization of NABI,-accredited private labor£tories for analyses

mandated under environmental regulations, wherever required; and

Aa
BTn

equipment, instruments and

d) Initiatingmeasures for obtaining NABL accreditation afterthe

laboratory becomes fully functional and adequately equipped.

The status of laboratory infrastructure and facilities is annexed herewith as

Annexure-V.

9) That ANPCC continues to undertake environmental monitoring activities as

per CPCB guidelines and directions using available in-house resources and

technical support from NIOT. The Committee regularly participates in CPCB
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f

proficiency testing and external quality assurance programmes to ensure

reliability and accuracy of analytical results.

10) That ANPCC presently monitors ambient air quality parameters including

Nitrogen Dioxide (NO,), Sulphur Dioxide (SO,), PM,n, PM,.,, Ammonia and

Ambient Noise Levels through the Continuous Ambient Air Quality

Monitoring Station (CAAQMS) along with meteorological observations.

11) That to strengthen the technical and analytical capabilities of ANPCC, a

Memorandum of Understanding (MoU) has also been executed between

ANPCiC and the National Institute of Ocean Technology (NIOT), under which

technical support and capacity-building initiatives have been undertaken.

Further, scientific personnel of ANPCC have altso undergone hands-on

training at the APWD Public Health Engineering Laboratory. These

initiatives have facilitated capacity building in laboratory operations,

analytical procedures, instrument handling, quality assurance and

environmental monitoring techniques, thereby enhancing the in-house

monitoring and analytical capabilities of ANPCC.

12) That through the combined efforts of manpower augmentation,

strengthening of laboratory infrastructure, capacity building of personnel

and implementation of quality assurance mechanisms, ANPCC has

substantially addressed the issues concerning staffing, monitoring and

analytical capabilities and remains committed to effective environmental

regulation and pollution control in the Andaman and Nicobar Islands.
I

D ENT

I
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VERIFICATION

Verified at Sri VUaya Puram, Andaman and Nicobar Islands on this ? ’ day

of July, 2026 that the contents of paragraphs 1 to 12 of the above affidavit are

true and correct to my knowledge and belief and that nothing material has
been concealed therefrom.

If##

#H81iJ ILs

.M.

NOX

Noled and R.egisteF

8tSef',al NutTtDef g
Dated

A Pinned tHfOre me hr the conM8
we(e ned Over 8 excf dirleo jn sImple

......„---.---......___!.1imA_......

a- Xt++
'P

I
Ad.oenB & qota,y

A I N lgbnebSt Wye 'urn

6102



ANN£xuRE - i
;

Itern Nos. 30-3 1 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 693/2023
(I.A. No. 512/2024)

News Item Titled “Pollution Control Boards Are the Weak Link” Appearing
in Deccan Herald Dated 24. IO.2023.

Versus

Meghalaya Pollution Control Board & Ors. Respondent (s)

j
With

Original Application N6. 562/2023
(IA No 716/2023)

Varun Gulati Applicant

Versus

MoEF&CC & Ors. Respondent (s)

Date of hearing: IO.04.2026

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant : Mr. Kapil Sagar, Adv. for Applicant in OA 562/2023

Respondents : Mr. Amit Singh Chauhan & Mr. Kuldeep Kasana, Advs. for CPCB
Mr. Bhanwar PaI Singh Jadon, Ms. Gargi Chaturvedi & Ms. Anjali
Sharma, Advs. for the State of UP
Mr. Vikds Saini, Adv. for the State of Punjab (Through VC)
Ms. Madhumita Bhattacharjee, Adv. for the State of West Bengal
(Through VC)

Mr. Rahul Khurana, Adv. for the State of Haryana & HSPCB
Mr. $hubham Bhalla, Adv. for R - 30 & 36 (Through VC)
Ms. Jyoti Mendiratta & Ms. Ananya Basudha, Advs. for Govt. of NCT of

Delhi lb

Mr. Kaushal Gautam, AAG for the State of Uttaral<hand (Through VC)
Mr. Gigi. C. George & Ms. Neha Sharrns, Advs. for Andaman & Nicobar
Islands & I,akshwdeep Islands
Mr. Jogy Scaria, Adv. for KSPCB ('l'hrough VC)
Mr. Nishe Rajen Shonker, Adv. for the State of Kerala (Through VC)
Mr. A. V. Nair, Adv. for Gujarat PCB (Through VC)
Mr. Dhananjay Baijal & Mr. Tilak Singh, Advs. for Telangana SPCB
Mr. Pukhrambam Ramesh Kumar, Adv. for the State of Manipur
(Through VC)
Mr, Raj Kumar, Ms. Vidushi Sah, Mr. Sumit Chaudhary, Mr. Ankit
Chaudhary, Ms. Neetu Singh & Ms. Vandana Sachdeva, Advs. for LPCC
Mr. Raghav Sharma, Adv. for MP PCB (Through VC)
Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. for UKPCB & MPCB
(Through VC)
Mr. Devraj Ashok, Adv. for KSPCB (Through VC)

1
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Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Arnab Roy, Adv. for ’l*ripura SPCB (Through VC)
Mr. Siddharth Vasudev & Mr. TVS Raghavendra Sreyas, Advs. for AP PCB
(Through VC) '
Ms. Purnima Krishna, Adv. for Tamil Nadu PCB
Mr. Gautam Singh, Adv. for the State of Andhra Pradesh
Mr. Shuvodeep Roy, Adv. for the State ofTripura (Through VC)
Ms. K. Enatoli Sema, Adv. for Meghalaya PCB & Nagaland PCB (Through VC)
Mr. Sameer Abhyankar, Adv. for R - 22 (Through VC)
Mr. Parth H. Bhatt, Adv. for R - 7 (Through VC)
Ms. Sunita Sharma, Adv. for R - 31 (Through VC)
Mr. Gautam Singh, Adv. for UT of J & K
Ms. Dippt Anubhuti & Mr. Abhishek Khare, proxy counsel for Ms. Priyanka
Swami, Adv. for Nagar Palika Parishad, 1,oni in OA 562/2023

ORDER

1. In this Original Application the Tribunal is considering the issue of

infrastructure, resources and capacity of the State Pollution Control

Boards (PCBs)/Pollution Control Committees (PCCs) as there is an

allegation that these Boards and Committees are not able to perform

properly on account of inadequate facility, not filling up the post against
+

the sanctioned strength, high number vacancies speciplly in technical

position, absence of proper training, lack of pollution monitoring and

abatement equipments and absence of technically competent leadership.

2. In response to the notice issued by the Tribunal, the replies have

been filed by the different PCBs/PCCs. The CPCB has compiled the

information in tabulated form and has filed the report dated 09.04.2026.

The position relating to infrastructure facility available for monitoring of

environmental parameters is disclosed in Table 1 of the rQport as follows:-

Table 1: Infrastructure facility available for monitoring of environmental parameters

Available Parameters Available Instruments & Equipment

g:1) ; iII1I11g

&Ha

aeg t

caB (A
b, a

T :

a BI pHI

Name of the
SPCBs /PCCs

}

A. State Pollution Control Board

Andhra Pradesh
37 2119

2
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2.

3.

4.

5.

6

7.

8.

9.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24.

25

Narne of the
SPCBs /PCCs I

Arunachal Pradesh

Assam PCB

Bihar SPCB

Chhattisgarh ECB

Goa SPCB

Gujarat SPCB

Haryana SPCB

Himachal Pradesh SPCB

Karnataka SPCB

Kerala SPCB

Madhya Pradesh SPCB

Maharashtra SPCB

Manipur SPCB

Meghalaya SPCB

Mizoram SPCB

Nagaland SPCB

Odisha SPCB

Punjab SPCB

Rajasthan SPCB

Sikkim SPCB

Tamil Nadu SPCB

Telangana SPCB

Tripura SPCB

Available Parameters

%

g 1:
§gi

EA
;eg

O

34

25

63

67

65

48
hr

8

67

66

67

67

23

49

45

19

60

65

23

26

64

67

46

7

0

4

8

15

6

12

1

15

14

15

11

7

IAt

0

O

15

7

O

0

12

15

0

Available Instruments

4 1 3

9

18 9

23 9

23 9

28

19

24

11

3

7

9 3

28 11

27

28

10

10

24 8

8

11

6

7

10

9

7

8

7

10

10

15

23

17

10

27

24

11

19

25

26

17

& Equipment

qB

10

3918

15

19

13

19

8

9

11

19

19

18

18

9

19

9

3

19

18

14

12

12

21

9

21

18

36

46

24

32

3

44

7

7

14

23

13

10

20

37 1 19

42 1 21

38

29

37

23

13

41

36

17

22

14

19

14

10

10

10

21

16

30

31

31

43

30

3

6105



Available Parameters Available Instruments & Equipment

Name of the
SPCBs /PCCs

26. Uttarakhand SPCB

27. Uttar Pradesh SPCB

28. West Bengal SPCB

Pollution Control CommitteesB.

Andaman & Nicobar PCC1.

Chandigarh PCC2.

3. Da(ira, Nagar Haveli,
Darnan and Diu PCC

Delhi PCC4.

Jammu & Kashmir PCC5.

Ladakh PCC6.

Lakshadweep PCC7.

Puducherr)' PCC8.

Note: All the facility for monitoring the environmental parameters may not be required to be set up with the

SPCBs/PCCs, as the number of parameters to be monitored will vary depending on the types of the industry

/activity within the jurisdiction of the respective SPCB and PCC.
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IHI
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B
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44

33
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20

27
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0
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1024
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725
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$
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3. The details of laboratories participated on PF performance are

disclosed in table 2 as under:

Table 2: Details of Laboratories Participated on PT Performance

i : + s p c B / p c c
No ot

Laboratories

1. 1 Andhra Pradesh 5

Arunachal ,

z' I Pradesh
2

3. 1 Assam 5

4. 1 Bihar 1

7

1

5. 1 Chhattisgarh

6. 1 Goa

7. 1 Gujarat 9

4

6

16

8. 1 Haryana

Himachal
9'' I Pradesh

+

10. 1 Jharkhand

11.1 Karnataka 9

16

11

8

1

12. 1 Kerala

13. 1 Madhya Pradesh

14. 1 Maharashtra

15. 1 Manipur

Year of

participation
2022
2023

2024

2022

2023

2024
2022

2023
2024

2022

2023

2024

2022

2023

2024
2022

2023

2024
2022

2023

2024
no
2023

2024
2022

2023

2024
2022

2023

2024

2022

2023

m(
2022

2023

2024

2022

2023

2024

2022

2023

2024
2022

2023

2024

No. of Lab

participated
1

3

2
0

0

0.
2

2

2

O

O

1

0

0

0

1

1

1

5

6

5

3

3

3

3

2

5

4

6

8

1

I
2

1

1

1

6

5

6

8

5

6

0

0

0

tPo

participation
20
60

40
0

0

0

40
40
40
O

O

100

0

0

0

100

100

100

55.55

66.67

55.55

75

75

75

50
33.33

83.33
25

37.5

50
11.11

11.11

22.22

6.25

6.25

6.25

54.54

45.45

54.54

100

62.5

75

0

0

0

5

I
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Q

35. 1 Lakshadweep

36. 1 Puducherry

The status of filling up the vacancy of post in the State P(_'Bs is4.

disclosed in Table A as under:-

Table A: Status of filling the vacancy of posts by State Pollution Control Boards

Name of

the
SPCB/PC

C

Category of P08t8S. No.

Scicnutic &

EngineerIng

Andhra
Pr8de&bI

AdrniIListrdti ve

Scientific &

Engineering

Arun4chal

Prqde8h2

AdmirJstrdti vc

Scientific &

Engineering

Al sam
3

AdmInistrative

Sciclltit-lc &

EnBbnerLnB

Bihar
4

AduluusLrdu ye

'I’unI
SanctIoned Total FIlled

pubtb a8 url

o 1.04.2026

18

2
94

293 114

11

1

20

14

14

27

13 13

11

1

88

15 1 264
3

11

9
207

52

72

20 5

Statur uf Posh in Nuurber

DetaIJg uf current

vacancIes in number

Q Diroct

bT––m;;tm

c)––3eputatiun

Direct

PruIllution

B)

b)

ISg;==ion

-BEset

C)

d)

b)

C)

a)

Promotion

BepuUti:>il
27

Direct

Promotionb)

C) L

Dirccta)

b)

C)

a)

b)

Prunlotiun

Deputation

Direct

Prunlutiun

DupulatjgnC)

d)

b)

C)

DIrect

-Pml

D€pul4ti,in

5

Directd)

b)

C)

PrulllutioII

I)CPULdLiOll

2023

2024
2022

2023

2024

2022

2023
2024

Tut al Vacancy
as on 01.04.2026

('/, of vacancy)

64

24

bb

179

(b 1 ,09\Yo

)

67

24 91

b

15 23

57

(2 1 . 59%
)30

4 34

52

S2

67

(93.US %
)

15

IS

The nIne

IIne by

whIch the
Real&rkivacllllcy

wIll be

RUud (la
nrunthg)

18 vdc&ucies uf Analyst Grddbll h4ve bs€u fill6d through
APPSC und the candidates have joined duty. The
Guvcnunent has accorded pennissiun to all another 18

vdcuncius uf Analyst Grbd6-II through APPSC, and the
rwruiunelll prwes8 hds bear irJtidted.

Out uf 21 candidatcd wlwkd by APPSC, 20 ABE

cuadiddLeg have rupurted Iu duty. The Guvernnrenl hds
hwUucted to evulvc d rnwhdnibru fur frlliIIg up 40 AEE

v4cuncicb horn qualified 6wplw stall available in thc
GSWS Deputnwnl.
The pruuotiun pubtb are filled up ab and when eligible
cdulbdule6 available with uJuiurbun quulifyiuB service.

•

03 •

NA

C6naiu Vacunciu s UKI lremmmitTTI
either backlog positions or incumbent not being cllgible
IIu prornotion.
Letter are sent to the Guvenunent seeking approval to de-
re8crve the reserved poa in order to clear the backlog.

•

•

06

e

ddveni$6menr fur vnri,>us posts. Further, do,;uruent
verincdliun for 36 posts has bcun curnplcl€d.
Geu6rdl Admhd$UdLiv6 l>$puUneul (C) AD) had
advertisod a thneline for curnplelion of' rwruiunent
pruce&s. As per the 4dvcniwndul, the BPSC will bend iIa
rwununenddtiurl of succe&$ful cwrdidates to the

clepuVllcnt by Septcnlbcr, 2026
’l'he depnnnrelrt has hired staff on wnaactudl bdsib

+

07

7
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Naare of

the

SPCB/PC
C

S. No.

C'hh4td SBa
rhS

Goa
6.

(;UJ &ratl

Haryaaa
8

HIm&chgl

Pradebh9

Jbarkhand
10,

Kdra4tak#
11

C8tegory uf Pugb

ScrcnLit lc &

Eu8Lnewinb

AdnlirrisUatr vc

ScieIrtltic &

Engineering

AdrnLnisUuLI v:

Scientific &

EngIneering

Adnrilrisu-ati ye

Screrrti frc &

Engureu-urB

AclnrLrristr&tiv€

Scientific &

Engineering

AdminisU4tive

Scientilic &

Engineering

AdrnLrLisLrHtive

Scielltitic &

EngIneerIng

Total
Sanctioned ’Fetal FIlled

posts 88 on
01.04.2026

16

1

65

328 119

16

7
54

10

I
75

159 130

58 55

25
S

68
8

287794

10
6 32

I

23

4
24

6

++b 436

20

2
2U

2

18

3
97

375 24 1

19

2
14

4

14

4
11

24

27 1

I
13

12

7

a 7 2 3 1 1;

42

0
255

Statur of Port& in Number

DetaUb uf curre6t

vacdncla lu huurber

Dil ccI

Prul11uiiull

Depuuu:In

Dir6ct

Prulnutiun

I)cpuLdtiun

l;i1 ucl

Promotion

Dep„tdtiun

Direct

Prulnutiun

Deputation

Direct

Prolnution

Deputation

Direct

Prulnutiull

Deputation

Direct

Prulllutiull

DcpuLdtiull

i)irGct

PrulnoLiun

Deputation

TiTei

Promotion

Bej=&lioi

Direct

mr mI

I)eput4tiun

Direct

Pr=1 ;iii=I

Dept===

Direct

PI unlulion

Deputation

Di1 ci

PI ulllullull

Dcpuu=

Total Vacancy
as url 01.in.2026

('/, of vacancy)

72

24 95

209
(63.7 it/e

)77

T3 113

16

IU 26

29

(IB.23u/u

3

3

412

21

433

507

(63.85%
)

20

36

16

S

3

4

74

12

12

(2.68%1)

52

34 86

134

(35.73%I

)44

4 48

133

247

(9 1 . 14%I

)

1 14

194

73
468

($1.73%
)

267

'FIle time

IIne by
whIch the

Remarksvacancy
wIll be

tilled (la
ruuutbs)

A loud uf 13 posts of Chemist and 13 pmL=T===;
Assisrant Crude-11, LL)ul 26 posts, we scheduled LO be
nu6d through a wrlu6n 6xurninduon IO bg conduct€d by
Vydpdnr within are next three months.

60 prunrutiuual posts reludiu v&cult uwbu Iu non-
4vKil4bilily uf eligible cdndidwos in the feeder cadre,

All vucuut posts are 6xpected lu bu fill6d by Decernber
2026

e

e

03 to 12

. IJilcct lcctuiul,cut ib undel pluccss with 1l16 EugaBculcut
ABoncy

09

An advertisement tbl the recruitment of 08 posts of SSA,
144 luts of ABE & 03 posts of ALO was advertised and
examination ww also conducted. Now, thy rocruitment is

under docwnent verincatiun stage.

’l'he RwrurILn8 Agency is the Constitutional Body and
they deal with Stats Level Recruiuncul Procedure d.
GPCB is in constant touch with it.

62 pruInutiun41 posts remain vacant due to no eli.Bible
candidates in the fcedcr cadre

•

e

Not
Provided

As on today i.e. 27,03.2026, on tho rucullunendution uf
llPSC, 16 cundid4r£is have been appointed. The joining of
02 ScIentist B bus t>sun stayed by the llun'ble Punjab and

lluyund lliBb Court hnd will be appuint€d very shortly
Adverrtseurerrt fur appulnLluB persurw url dcputdlruu fur

the post of Chief ScienLinc otncw and Senior ScicnLisl
issued and in rcdpulrbe tu this, 3 application($) has been

received. ’l'he swlrc will be till€d up by ISIL April, 2026
UG pruIuutiurrul posts rernain vacant dug to no 6liBiblo
candidates in th€ tbcdcr cbdrc

As url 02.IN 2026, thug ii nu vuuuncy

Not

Provided

Tia==Ibn kmF©>iKm
Sthtt' Selection Comnd&sion. (ttPSSC) hud Ex-
Servicemen Cell. But the hlncauninB of'erstwhile HPSSC
was suspended by the Govt. of HP vid£ bIrders dated

26.12.2022. Now hear requisition bus been sent to the
newly credtod H.P. Rajyd Chaydn Auyug, Hunirpu.
Requisition for various posts has been sent to the newly
cre4rod llP Rdjyd Chuyan AdyoB und Ex. Swviccuran
Cell and v4chncies wu likely to bo filled up within Lure

year
38 prurnolional posts are vacanl due to no 6liBrble
candidates in the fe6der cadr6

•

12

• R6cruitment hnd Service Rules rectiacdtiun8 is under
proce ag and the rwruiUnent will be staRed after approval

and notincdtion by the State Government.

Not
Pruvid6d

a

M
dated: 27-02-2026 regarding recruiunent process. In
wrnph&noe with these hwuuctious, Karnataka State
Pollution Control Board is bIking necessary $tep6 tu SWt
tIle reuruitrrbeIat prb>vee#,

e

Not

Provided

8
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Name of
the

SPCB/PC
C

S. No. Category of Posts

AdrniIristruti ve

Sclerrti tic &

Enginecrillg

Kerala
12.

AclrnLrublraU ve

Scieutitic &

Eugincerbrg

Nladby8
Pradesh13.

A&ninisuaa ve

ScienLitic &

Engineering

IVlahara sIlt
ra14

AdinLtribtrdu ve

SCIentIfic &

Eugurcarng

MartI II ur
IS,

AdmLnistruti ve

ScientIfic &

EngineerIng

Megh&laya
16.

AdmLMsLruLI vc

Scientific &

ErlgLne6rulg
lyllzur anl

17

Total

Sanctioned
Total Filled

posts &g on

01.04.2026

V

10

2
30

3

22

q

19

9

372425

17

3

19

C

17

6
58

b

396

Direct

1217

22

O

62

9

25

8

42
O

839 ) 458

41

9
2U

U

2670

49 1 119 1 14 40

70 44

155

55 '85

1 1 1 2 4 1 1 7

Statu8 uf Fustb in Number

Detailr of current

vacducles Iu number

ti=el

Prolllutiull

De}=tution

Direcl

Prulllutiuu

Dcputatlun

Direct

Prolnutiun

Deputation

i)ircct

Promotion

Deputation

Prolnotiun

Deputation

Direct

Prornotion

Deputation

Direct

Pronlutiuu

Deputation

r

Promotion

Deputation

Direct

Promotion

niIE;it;i

DirecT

MI

m) dtion

99

Direct

P lomut ion

Deputation

Direct

18

PI'VI11VtIVll

Tutal Vacancy
as on 01.04.2026

(b/i, of vacancy)

119

20179

3

17

13 30

53

( 12.47%
)

22

I 23

233

179

412

82 1
(67.46

%)276

133

409

162

162

381

(4 S.41 %

)

159 7 23

60

444

79
(66.3Bl7u

)32

3 35

11

15

26

56

(36. 12%

)
23

6 30

1

3

I

6

(2S'/v)

4

'FIle time

line by
whIch the

Renrark£v&cancy
will be

fRIed (in

months)

Dcpwunental Prunoaou Curnmittee meeting will be held
after the verification of backlog posts for prornotion'ttom
Social Welfur6 D6puUnenb Gul
152 promotional posts are vacant owlnB IO non-
4vdildbilily eligible c&udidates in the fwdeI cadre

•

Out of thu 1 1 V4CaUCi€D, dppuinuncul order was is8u6d fur
+ push ba&ed on tho d,lvic€ rocoiv6d Burn tho KPSC. S
vacancies wu-c uircttdy reported tu PSC. 2 arg to bc

rcpt)rIca. Expecting uppuiuUnculs withIn 6 UIunLh$
14 ptumotiulul posts are vacant owing to null- dvaildbillty
cligiblc candida tcb in the fee:del cadre.
'l'inrclirw fur nllillg direct recruitnrellt posts is given as 6
lnunthb

•

e

06

t of Scientist was furwnrdt3d to thc

Stuff Sclccliull Board, pursuant to which an ddvenidenrcnt
was.i8sued uu 25.02.2025 and the rccruiUneut proceib is
uuduwdy. Likcwi6c, thc Staff Selection Buud bas i$dued
an ddvenibeIIrent dated 28.IU.2U2S fur 20 pusH of
C'buuist ard II posts of Laboratory As$istaut, and the
further $€1€ction pruc6ss in respcct thereof is presently
pending at the Board l6vel.
Dernund letter was sent to the Stall-Selection Board for 34

posts of Assistant Engineer (Envhurunent) & Assistant
Engineer (Computer)
313 prornotiondl posts are vacant due to no eligible
candidates in the tbeder cadre.

IIon’t)Ie llibh Coun, Jabulpw passed an order on
30.(A.2016 stating that the pIed fur prospective ovenuliug
of the ro&ervation in promotion urdu arg 2002 Rules jg
negatIve. The cws wnwrning reservation in prurnotiun is
currently pending bc;fore the Supreme Court.
The tentative lilIIe franIe for courpludun of the recruitulent
process is July 2026, subject to the Staff Selection Bond,
Bhopal

Th6 recruitment process for 64 direct posts is in the anal
stage and being carried out through a rwruiunent dgency.
69 promotional posts WG vacant due to no eligible
c&ndidated in the fe€der cadre.

Mah&rBshua PolluLion Control Board (MPCB) submitted
a revi&ed duRing pattern of 1,310 posts to the Government

of Mahwd&hud, which was approved by lhe lli Bh Powur
Currunittee in its rrreetiJr8 uil 08.10.2024, the WIne was
s&ncdc>ned by the Envhorunent and Climate Change

Depwtrnent viLle Govenunent Resolution dated
29,01,2025.

•

07

•

e

•

•

e

Not
Pruvided

IB

Sueanrlining uf Recrulunent Rules by the State
GovenuneUt is currently in progress.
Sure Government 8ppruval is dwdited tbl aIling of direct
vacant posts
6 promotional posts are vacant due to no 6liBible
candidates in the feeder cadre.

12

•

-Fe==n=iGMnr iii:Tx dmcUne is
requested
The Service Regulation of the Nle8hdldyd State Pollution
Cuuuul Dowd is still undergoIng ib 1 st amendment and
the rndrror bas boon reforred to the Government.

Some posts to be tilled once lst Amendment of the
Service Rules is approved
Promotional posts are vachnl due to non#liBible
cuudid4tes in the fecder cadre.

e

e

e

•Not

Pruvidcd

Within 6 Inunths – 12 ulonths alter lhe approval of the
Go verruncul
DP&AR(ARW) uppruvuI has been ubtairred fur tilling up

of 4(lbw) post$ i.e. Assist4nt Envirurunental Engurecr,

Scielrlist 'B’, Junior Scientitic Assistant and Jr. IT

•

•

06 ru 12

9

6111



INane of
the

SPCB/rc
C

S. No. C'dtegury uf Pusts

AdInLrLisLruti vg

ScientifIC &

EngIneering

Nagaland
18.

Administrative

Scierrtitic &

Engmecrng

Odish8
19

AdrnirListrdLi ve

Scientific &

Enghreeriug

Punjab
20

AdrrrurisU dti vc

Scientific &

Engineering

2 1 p I 11b&J & s t h & n

Adrnini$trbtive

Scientitic &

EngIneerIng

Slkklm
22.

Adnrilustrati ve

Scierrufic &

EnBLnewurB

T&rail
Nadu23

AclrnuusLruU ve

Total
suucnohcd I ’l’utal Filled

I I push as on
’ I 01.04.2026

11'13

;

b8

17 ) 1 17

9 9

11

7

27
7

463 180

18

6

22

8

652 572

30

7
42

4

32

5
SO

822 588

26

3
32

10 8

11 9

I I

;

54

6
40
7

6371014

23

O

J

40

8

Status of Posts ill Nurnber

IJetalls of current
v&icaucle# in number

DepuLdtiou

Dil ect 2

PrUlllUtll if

Depulatiuu

Direct

Plornutit,n

Depulatiuu

DIrect

Pro,-notion

Deputation

DireiT 101

59Promotion

Dcputd lion

66

57

Direct

F;iii:
Deputation

Direct 17

6Prunlutiun

Deputation

Dil-cel

Plulllutiuu

26

31

Dcput41iuu

IU7

69

Direct

Prulnutiun

Deputation

Direct 32

26Promutiun

m> ion

Direct 2

Promotion

Deputation

Direct

Prulnutiull

Depuuni

Direct 84

55Prolnom

Deputation

Direct

Prunlutiun

IOS

133

'l'be dIne

line by
which the

Total Vacancy
as OII 01.04.2020

(u/„ of vacancy)

I

2

161)

283

(bl , 12%
)

123

23

BO

( 12.26%,

)

57

176

234

(28.47%I
)

58

2

2

(18.18%
)

139

511

(37.17t70

)

236

Rcruarkivacancy
will be

tiRed (lu
rnuutbs)

b&

Assistdnt and currcnUy, cuucurrence of' Finance
Depuunenl is dwait6d,

All posts are tilled.

• Thc r6cruiUncnt is under prucc=
• Pruruutionirl posts are vacant due to Iron<ligiblc

candidate$ in the fcc;der CBdre

Not
Provided

a

Rwruitunnt thruuBb Puujub Public Servicc C'urrurrib3iwr
UKl Punjab SUburdiIut6 Selection Survice Dowd i3 beihg
burdutukcn. llXauliu4tiuIr hdd becn und€rtukeu and

b€1ectiuu list is out. Further, 4ppuhrtnlcnt lctters urc being
is aucd to the selected culdidatcs

Sorne pods could tlut be tilled due to techllicdl and
AdruinibUatrvc rcbsund
37 prumutiuIraJ posts are VHcarlt due to IIU eli8ible
cuudiddtcd in the fccder cudrc

•

NuI
Pruvided

'l'be State Board has sent the post for recruiunenr uf SO

Junior Assistants to RAjasthan Staff Selection Board on
29,&2024 for fIlling up lhrou bh Cuurmon Eligibility Tu3t.

The Common Eligibility Test has been conducted, nbult
announced and second phase of exam scheduled in Aug
2026. Mewrwhile Adveniseruent issued for hidrrg ut
retired personnel as per Govt. rules, which is under
process.
Advcrli&crncrlt has been floated on 14. 1 1 .2025 for inviting
online upplicutious fur direct rccruitrnent on the 27 posts
of Jr. Scientific CJfdcer aud 73 post8 uf Jr. Env. Engineer
tturu 26. 11,2025 to 16. 12.2025

108 prurnotiondl puns are vacant due to uu eligible
candidates in the feuder cadr6.

•

3 to B

•

e

. V4cuat posts of 2 laboratory attendants ure under
congjderadon by the AdnlinisUative DepuUnent.

Not
Pruvid€d

Loner sent to TNPSC ful recruiUnent uf 43 Assistant

cngiJruers. Will be culnpletal before April 2026.
IU post of Data Erltry Qpcratur and S post of progluunller
tu be recruited. Ban for rccruiUnent to be lifted by the

Govt as pcr G.O. lab dl. 16. 1 1.202 1

Letters have bun sent to 'l'NPSC tLrr recruiuucnt uf 58

Assistants, 17 Stcnu Typisb (Gradc 111), 26 ’Fypbb, it
Record Clerks, 2 LibrwiaIU (Grbde II), and 4 Data Entry
OpUutun
188 prunrolion41 pusH ars vucKnt due tu no 6ligible
candidates in the tLcdcr cadre

•

e

e

04

e

10
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Name of

the
SPCB/PC

C

Total
SanctIonedC&tegory of FuN#S. No.

Scientific &

EngIneering

2 4 p I 1 1 + e I & n B & n a

85AdnruublraU ve

Scientific &

EngineerIng

Tripura
25.

Adrnuristr aIIve

ScientifIC &

Engineering

Uttarakha
nd26

ALbnuUbubtr ve

ScientifIC &

Engineering

Uttar
Pradesh27

Adnrirristrdti ve

ScientifIC &

EngIneering

West

Bengal28.

AdnruuoU6U YS

Total Filled
pubtg as on

01.04.2026

14

S

96

120

24

230

IS20

2029

59

67 lb

23103

5

I

36

19

S

34
3

732 372

38

9
17

7

13

8
96

166309

17

I

IQ

J

St atub of Push in Number

DetaIls of current
vac&ncle& in humber

Deputation

Direct 44

SPrulnotlun

Deputation

1>iI cut 46

ISPruIllutiun

Deputation

3

2

1)ilect

Promotion

Deputation

3

I

Direct

Prurnutiun

DeputaLI,in

37

12

Direct

Promotion

14

17

Direct

Promotion

Dep„tution

134Direct

n 146Promotion

Deputation

187

25

Direct

Prulllutiull

Deputation

Direct 32

10Promotion

Depum

Direct

ProIIlution

80

21

'l'be tIme
line by

which the

VBCHllCy

wIll be

OIled (lu

mouths)

Tut41 Vacancy
as on 01.04.2026

('/i, of vacancy)

49

IIU
(47.b-2t/u

)

61

S

9

(3 1 .04%
)

4

49

BO

('77.6t>v/u

)

31

360
(49. 1 B%I

)

212

42

143

(46.27%
)

101

neIll&rhS

FIle Bond had requested the Secretary; 'l'eldnguu Public
Service Curnnri&sion to nII the vwwwieb un priority ba8jg
as per the dirwUou6 uf Hull’bIc NGT tu comply with the

dircctiuud ul- the lion’bIc Suprenrc Coun.
Due to bihdcdtiun of St&le, Seniority issue is there in the

Board, after thuliz4liun ut- the seniority in the IEcdu
cdtcBury uf Senior En virutunenul Scientist &
LIly&unrncntdl Scientist, thc pun will tx: Iillcd.
I'he ’l'CiPC-H r6quesled the Public Ssrvic6 Cununi3siuu tu

is aue a sepudH NuLiticdriun at the earliest vide 161161
d4t6d. 24. 1 1 ,2025

20 pruruuliuruI pubb we vw;url due Lu no eIIgible
cundidalc$ in tho fcc;der cad16,

Nut

Pruvtdctl

e miT;iii;iT;iiiTae a
superannuation of few ernpluyec& The State Board b&s

taken all necessary hriudUves for tilling up of the Posts

and the afur6snid post$ will be fdl6d up following all the

sl41utury nurnls.

It IS htnher 3ubLuiued that, durIng 2U21, the board has

t&Icu several iuidutive& including publication of
Advertisument hlr recruiun6nt to the vacant posts (One
Junior Scientist Old one Junior Environnrental Engineer)

However, due to change in recruilnnnt policy of the State
(iuvenunent, the recruiunerrr could not be done at that

tUne, Now, the pn>ccw uf prcp&ruliun uf ttc ah

Recruirur6nt Rules as well 48 un6ndrnent uf the exi bling
rulb have been completed ttuIn the side of 'l'SPC'13 w pcr
the new rwruiuncnt policy of thc Stulc C3oycrruncnt and

the dai,1 RwruiLurent Rules is under process IIrr obtaining
concurrence of the State Guvenunent. It is expeclod that
dig TSPCB will fill up the vacant posts alter HnuUz81iun

of the Recruitrucnt Ruleb.

e

Not

Provided

Proposal for fuuIizillg thc Sowice Rules is under

consideration at State (iovanuncnt and will be furuli&cd at

the earliest and the vacancies will be fIlled up accordingly.
29 prunrotiondl posts are vacant due to no eligible
candidates in the feeder cadre.

+

Not
Provided

All the posts under Gruup ' A' we prescribed to be filled

through pronroliun. llowev er, otticers who have
wrnplctcd tIle qwrlityhIB scrvice required nrr pr'unrutiulr
are not dvbildblc. The process for rel&xulion ol- the

qu&lifyinB 8ervicc for prunrutiun tu the vacant posts of
CtJcl' Enviruuncnt Otticcr is currently und£r process

With regard to lhc vacant pusH to be tilled by direct

rccruiturent fur Group 'B', uunely Awisuun
Euviruruuenul EngIneer and Assistant Scienulic Olticu,

iII pur'$uuuc6 uf tho Guveuunent lotter dalaI U9.U9.2025,

all MoU was signed wiLL IIT Kwrpur un IU. 11.202S fur
cunductinB thc rccruiUllent. Further, the prucedb t'ur tho

Firbt Arnendrncut to the Uttar Prud6sh Pollution Control

Bu ard Service Regulations, 1995 is IInda process
For -selectiun tu I IS pubts urdu Group 'C’ to be tilled by

direct recruiUnenb the ruquisiliun is hIndu prwes& with
the Uaw Prudcsh Subordinate Services Selcctiun

Curumis6iun. Lucknow. The PET exunilrdtion was

conducted by the ConurJ&sion on 07.09.2025. In order to

euruplete the wlwdun pruce ad for the v&daub Group 'C'
posts requi3itiuned by the Board, a request has been tIrade

by the Buurd tu the Uttar Pradesh Subordinate Services

Selection Cumrui&gjon through its lettu dated 06. 1 1 .2025.

niiiT-Ti;=MilFor approval for
recruiUnent in 10 posts of Junior Scientist, 3 posts of
Envhonmenta1 Analyst, 2 poR& of Laboratory A89i&tunt,

7 pu8ts uf Laboratory Attendant and 4 posts of A&si&burt

Environmental EngIneer.
Prurnolional posts are vucdnt due to no eligible cuudidatcs
in the feeder cadre.

e

e

Not

Provided

•

•

•

Up to SU

tnunths

11
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Name of

the
SPCB/PC

C

Statu8 uf Postb in Number FIle time

line by
which the

Category of Post&
Total

Sanctioned Total FIlled
posts as on
01.04.2026

DetaIls of current

vacancIes in nuruber

Tutal V4caucy
as on 01.IN.2026

('/o of vacancy)

vacancy
wHI be

fIlled (in
months)

Remark&

LatioD

Sub-'l'otal(A) 1091 S (45.65%)

It has been pointed out that the Jharkhand PCB has not filed

response till now. No one is present on behalf of Jharkhand PCB. Therefore,

we require the Member Secretary, Jharkhand PCB to appear virtually and

assist the Tribunal on the next date of hearing.

5.

6. A perusal of the above tables reveal that the PCBs and PCCs do not

have the requisite facilities and in almost all the PCBs/PCCs the gaps are

existing. Hence, we require each of the PCBs/ Pe:cs to respond to the above

disclosure of the CPCB and point out the reason for not having the

optimum prescribed facilities. Let the response affidavit be filed within four

weeks. The Applicant also seeks four weeks’ time to file the objection to the

report of the CPCB.

7. In the meanwhile, the concerned PCCs, PCBs and State Authorities

to take expeditious steps to ensure that the requisite facilities are created

and vacant posts are filled up.

8. List on 28.07.2026.

Prakash Shrivastava, CP

Dr. Afroz Ahmad, EM
April 10, 2026
Original Applicatioh No. 693/2023
Original Application No. 562/2023
A

I

12
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a

ANNExuR£ a

STATUS REPORT OF ANDAMAN AND NICOBAR POLLUTION CONTROL
COMMiTrEE (ANPCC)

( in the Matter of Hon’ble NGT inOA No. 693 of 2023 dated 10.04.2025 – Status
and Action Taken as of June, 2026)

1. INTRODUCTION

This compliance report is submitted before the Hon’ble National Green Tribunal
(Principal Bench, New Delhi) in compliance with directions issued vide order dated
10.04,2026 , regarding -the operational status, staff strength, laborator9
infrastructure, and implementation of environmental monitoring protocols by tha
Andarnan and Nicobar Pollution Control Committee (ANPCC).

}

2. STATUS OF VACANCIES AND HUMAN RESOURCE AUGMENTATION

2'. 1 Sanctioned and Filled Posts

The sanctioned strength under the Scheme “Control and Monitoring of Pollution”
includes the following positions:

Category iDesignation Sanctioned
Posts

Filled
Posts

s–8iblltiic,
Engineering &
Administrative

a–e+ide'i g-88r8 ta
h98hhhai
Law Officer
L;£fAt+–gidk iIi
Envirdiiri&fiai-Erid-ihbbi
Deputation)

PeonOthers

Total
swb–gpif

*Filled on additional charge
+

2.2 Strengthening of ANPCC,

The manpower structure of ANPCC was sanctioned in 2009 and was designed to
meet the regulatory requirements prevailing at that time. Since then, the scope of
environmental regulation and compliance has expanded significantly with the
introduction of various environmental laws, waste management rules, pollution
monitoring protocols, and directions from Hon'ble Courts, MoEF&CC and CPCB.

Considering the substantial increase in workload, the ecologically sensitive nature
of the Andaman & Nicobar Islands, and the growing responsibilities relating to
pollution assessment, environmental monitoring, laboratory analysis and regulatory
enforcement, there is an urgent need to strengthen the manpower of ANPCC.

Accordingly, ANPCC has requested the A&N Administration to .undertake a work
StUdy (vide dated 13th May, 2026) for assessment of manpower requirements and
creation of adequate permanent posts for effective discharge of its statutory

}
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}

functions.

2.3 Contractual Human Resource Support

Following recommendations arising from the CPCB Performance Audit (18 –19
June 2019), ANPCC engaged contractual personnel to strengthen laboratory and
monitoring functions under the Central Sector Scheme “Control of Pollution”.

The following contractual staff have been engaged:

Designation
Scientist

Junior Environmental Engineer

Junior Scientific Assistant

Computer Assistant
Ab8ountant

Junior Lab Assistant

Field Assistant

Total

Number Engaged
2

1

2

1

1

1

1

09

Despite challenges associated with the remote island location and increasing
workload, ANPCC continues to strengthen its technical and scientific manpower to
ensure compliance with statutory obligations and directions of the Hon’ble
Supreme Court, Hon’ble NGT, and CPCB.

3.LABORATORY INFRASTRUCTURE AND ANALYTICAL CAPACITY

3.1 Existing Laboratory Facilities

ANPCC operates a dedicated laboratory located within the premises
Department of Science and Technology, Dollygunj, Sri Vijaya Puram,
Andaman.

of the
South

The laboratory currently undertakes analysis of mandatory water and air quality
parameters using in-house facilities and available instrumentation.

3,2 Analytical Strengthening Measures

To expand analytical cadabilities beyond routine parameters:

e Additional water and wastewater analyses are carried out through the

National Institute of Ocean Technology (NIOT) under an MoU between
ANPCC and the Andaman & Nicobar Administration.

e

e

•

ANPCC is in the process of strengthening laboratory facilities through
procurement of additional equipment and chemicals.
The Committee intends to seek NABL accreditation once the laboratory
becomes fully functional and adequately equipped.
Pending accreditation, services of NABL-accredited private laboratories are
being utilized for analyses mandated under environmental regulations.
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4. QUALITY ASSURANCE AND COMPLIANCE

a

4.1 Environmental Monitoring Protocols

ANPCC continues to undertake CPCB-directed environmental monitoring activities
using available in-house resources and support from NIOT.

The Committee participates regularly in CPCB proficiency testing and external
quality assurance programmes to ensure reliability and accuracy of analytical
results.

4.2 Ambient Air Quality Monitoring

ANPCC currently monitors:

Nitrogen Dioxide (NO,)
Sulphur Dioxide (SO2)

Particulate Matter (PMI,)
Particulate Matter (PM2. 5)

Ammonia

Ambient Noise Levels

Monitoring is carried out through the Continuous Ambient Air'Quality Monitoring
Station (CAAQMS) along with meteorological observations.

5. CAPACITY BUILDING AND COLLABORATION

5.1 Training Programmes

To strengthen laboratory operations and analytical capabilities, ANPCC scientific
personnel have undergone hands-on training at:

e APWD Public Health Engineering Laboratory
• National Institute of Ocean Technology (NIOT)

The training programmes focused on laboratory operations, analytical procedures,
instrument handling, quality assurance, and environmental monitoring techniques.

5.2 Outcomes

These initiatives have:
+

•

•

Enhanced the tecRnical expertise of laboratory and scientific personnel.
Improved operational readiness and analytical proficiency.

Strengthened in-house monitoring and laboratory capabilities.
Increased reliability and accuracy of environmental data generation.
Supported evidence-based environmental decision-making.

ANPCC has substantially addressed the concerns relating to staffing, laboratory
infrastructure, monitoring protocols, and quality assurance mechanisms. Through a
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combination of sanctioned posts, contractual manpower augmentation, laboratory
strengthening initiatives, and continuous capacity-building efforts, the Committed
remains committed to fulfilling its statutory responsibilities and ensuring effective
environmental monitoring and poliution control across the Andaman and Nicobar
Islands,

J

a
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a) Scienti6e
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CONTROL

COMMITTEE
(ANPCC)
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b) Engineering: ja) Dirat
;i:

lb) P„Inodon

@l§

- Member Secretary
-:LawOf6cer+
NOTE: + Law ofbcer recruited in contractual basis

Specific remarks, if any:

@};m

Additionally the following contract staffs have been recruited:

Designation+
'illed Positions

-g=;;limcontract
On contractJr. Environmental Ent

Jr. Scientific Assistant (On contract)

Computer Assistant (On contract)

=;;;;;;;®'conaact)

Jr. Lab Assistant (On contract)

EMma;imc ntracit)

W *Contractual staff were recruited on a short-term basis pursuant to the
Performance Audit of ANPCC conducted by CPCB on 18–19 June 2019, with
renewals granted based on performance and requirement. Further, considering the
need for fully functional laboratories to ensure compliance with the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control
of PollutIon) Act, 1981, additional contractual staff were engaged under the Central
Sector Scheme 'Control of Pollution’, under the suthcomponent 'Assistance for
Abatement of Pollution’.’
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'aN

F. No. 1-'.1/SCTECH/Estt./2025/172
3+r8ra vd fatdWI V?nBa

ANDAMAN & NICOBAR ADMINISTRATION

:#aTa wt %$hrT %.WT %tWT afRfa
ANDAMAN & NICOBAR POLLUTION CONTROL COMMITTEE

;

Sri Vijaya Purarn , dated. the U= May 2026

To

The Secretary (AR & Try.)
A&N Adrninistration ,

Secretariat .

Sub: Request for work study for creation of posts in the Andaman &
Nicobar Pollution Control Coturnittee (ANPCC) . reg.

Sir ,

I am directed to state that the Andaman & Nicol)ar Pollution Control

Committee (ANPC:C) was constituted in exercise of the powers conferred under
Section 4(4) of the Water (Prevention and Control of Pollution) Act, 1974 and

Section 6 of the Air (Prevention and Control of Pollution) Act, 1981 vic:ie Gazette

Notification No. 33 dated 16.01.1992 and subsequently re-constituted vic:ie Gazette
Notification No. :107 datbd 21,06.2004.

The Central Pollution Control Board has delegated all its powers and

functions under the said Acts to the ANPCC in respect of the Union Territory of

Andaman & Nicot)ar Islands for enforcement of environmental legislations and

discharge of statutory responsibilities relating to prevention, control and abatement

of pollution arld implementation of various Rules notified under the Environrnent
(Protection) Act, 1986.

Since its constitution, the activities of the ANPCC are being nlanaged with

limited sanctioned rnanpower and by engaging officers/staff on deputation and

contractual basis. Such ternporary arrangements are causing repeated hindrance

in the smooth functioning of the Committee, particularly in carrying out statutory

inspections, monitoring, !aboratory analysis, enforcement activities, preparation of

compliance reports, and compliance of dIrections issued by Hon’b Ie Courts, CPC8 .

and MoEF&CC.

Ttre ANPCC is presently handling critical arla tirne-bound matters relatir lg to
environmental compliance, including grant and regulation. of <Consent to
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Establish/Operate (CTE/CTO), implementation of various Waste Management

Rules, monitoring of industries and developmental activities, environmental

sampling and analysis, and submission of affidavits and status reports before the

Hon’b:e National Green Tribunal and Hon’t)Ie Supreme Court of India.

Further, considering. the eeologically sensitive nature of the Andaman &
Nicobar Islands and increasing developmental activities, it is felt necessary to
strengthen the institutional and technical capacity of ANPCC by creation C:It

adequate perrrlanent $osts to ensure effective functioning, accountability and

timely discharge of statutory responsibilities.

In order to submit a proposal for creation of new posts in the Conlmittee, it is

requested to kindly conduct a work sttlcJy of the ANPCC: to assess the require111ent

of t'?’lan!)ower at various !eveis considering the regulatory. technical, laboratory and

enforcers-lent functions being discharged by the Committee. An early action in ttrls

regard is solieited.

Yours Sin9erety,

iI?ii)
Member Secretary

A&N Pollution Control Committee

Copy to:

i.

2

PS to Commissioner cum Secretary (S&T), A&N Administration for kind

information of Corhmissioner cum Secretary (S&T).

PS to Secretary (S&T) & Chairman (ANPC:C), A&N Administration. for kind
information of Secretary (S&T) & Chairman (ANPCC).

;;'b}..f
Member Secretary

A&N Pollution eontro! Committee

i
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i
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Name of the Board / Committee: Andaman & Nicobar Pollution Control Committee

Parameters (As per
parameter notified

under Schedule-1 of EP
Rules

S. No.

(a) Physical Tests

1

2

3

4
5

6

e

Colour

OF
Turbidity

1

Total Solids

6

ANNEXURE-E

LABORATORY
bS+:iiH,:+::;;i:&;;j{fMiiiN::M&+ip+;iHS:g:L::i:gil•::A:a:#;V

+

}rIta!!W @©W

If facility is
not available,

Specify
Timeline for
addition of

this
parameter.
in months

Facilities
Available

(Yes /
No)

& Action Taken for addition of this parameter
(Specification finalized / procurement initiated / work

awarded / outsourced )
Remarks

A. Sample Matrix / Group of Water and Wastewater

Procured

Procured

Procured

Procured
Procured

Procured

Yes

Yes

Yes

Yes

Yes

Yes

b
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Total Dissolved Solids

(TDS)

Total Suspended Solids
(TSS)

(b) Inorganic Tests
(i) General & Non-metallic

Alkalinity
Chloride

7 Yes

Yes

Procured

Procured8

Yes

Jes

Yes

Procured

Procured

availabl atNIOT
a 3

4

Cyanide
dR

s Yes Procured

en ANPCC and NIOT, the facility is
availabl atNIOT5 1 Nitrite nitrogen Yes

Nitrate nitrogen

Amnlonical nitrogen
Fluoride

Hardness (Total)
Calcium

Yes
Yes

Yes

Yes

Yes

Yes

Procured

Procured
Procured

Procured

Procured

11

12

13

14

15

Magnesium

o

Sulphate

1

Total Residual chlorine

(TRC)

Procured

Yes Procured

Yes

Yes

Procured

Procured

Yes Procured Facility availlable
with ANPCC

(ii) Trace Metals Tests

I Yes
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Arsenic (As) Total2

3 Barium

4 Boron

Chromium (Cr)
Hexavalent

Chromium (Cr) Total
a

(Co)
O

Iron (Fe)

c )
n

e y (Hg)
c

o 1 (K)

Sodium (Na)
a

Zinc (Zn)
Selenium (Se)

I (c) Organics (General) and Trace Organics

Biological Oxygen
Demand (BOD)
CheI;lical oxygen demand
(COD)
Oil & Grease

5

6

7

8

9

10

11

e

12

13

14

15

16

17

18

19

(c) Organics

1

2

3

Yes

Yes

Yes

Yes

Yes
Yes

Yes

Yes
Yes

Yes

Yes

Yes

Yes
Yes

Yes

Yes
Yes

Yes

Tests

&

As per the MOU between ANPCC and NIOT, the facility is
availabl at NIOT

a

To be ProcuredYes

Procured

Procured

No

Yes
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Phenolic Cornpounds as
C6H50H No 1 24 Months4

No 1 24 Months5 1 BQnzopyreneSHHrn A U

0

Pesticides

Organochlorine Pesticides

6
6.a Tests

Aldrin

Alpha Endosulphan

24

24
24

24

24

1

11 No
Nop,p’-DDT

Alpha-HCH
Beta HCH

Beta Endosulphan
Gama-HCH

o

o

Organophosphorus Pesticides (OPPs) Tests
a o

e o

o No

1 0

e o
0 0

111

IV

V

No
No
NoVI

NoVII

ViII
IX

6.b
1

11

111

IV

V

Vl

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducang analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

Months

Months

Months

Months
Months

Months

Months

Months

Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in&astructural readiness and technical provisions in place.

6

Months

Months
Months

Months

Months

Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.
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(d) Microbiological Tests
Total Coliform Yes

Yes

Yes

2

3

Faecal Coliform
Procured

E. Coli

4 Faecal Streptococci Yes As per the MOU between ANPCC and NIOT, the facility is
availabl at NIOT

gical Tests
4

Bioassay method for
evaluation of toxicity
using fish (90% survival of
fish after 96 hrs in 100%

eahrent)

Yes

IP

I As per the MOU between ANPCC and NIOT, the facility is
availabl atNIOT

1 ) of Solid / Solid Waste

o no
Cation Exchange Capacity
(CEC)

The laboratory is presently at its preliminary stage of development.
Procurement of the necessary equipment for conducting analytical tests
will be undertaken once the laboratory attains an advanced stage with
the requisite infrastructural readiness and technical provisions in place.

1 No 24 Months

2

3

4

5

6

7

Electrical Conductivity
(EC)

No 24 Months
Procured

Organic carbon (Chemical
Method ) .

Yes

Yes

Yes

Yes

Yes

availabl at N IOT

WE

Soil moisture Procured
o

Metals by digestion (As,
Cd, Cr, Pb, Ni etc.) availabl at NIOT
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a

6

(b) Hazardous Waste (Liquid / Slurry /
Corrosivity

a ash Point)

Loss on Drying at I050C
(% Moisture Content)

Loss on Drying at 5500C
(% Organic Content)

HI
Organic carbon/matter
(Chemical Method )
Calorific Value

1

2

3

5

6

7

4

Foxicity Characteristics
leaching procedure
(TCLP) Leachate and
Metals in Leachate

(As,Cd,Cr, Pb, Ni)

a dyes: Air
fa) Ambient Air

r m
I
a

5' a

O

e

I
Metals in Particulate

Matter, Pb
9

Solid / Semi-Solid) TestsSludge /

No

No 24 Months

No

Yes

No

No

24 Months

No

Yes

Yes

Yes

Yes

Ybs

Yes

Yes

Yes

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

Procured

e +

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

Procured
Procured

Procured
Procured

Procured

Procured

Procured

Procured

The laboratory is presently at its preliminary stageX
development. Procurement of the necessary equipment for

BB
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!

10
Metals in Particulate
Matter, As

No

No

No

conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

11
Metals in Particulate
Matter, Ni

Particulate Benzo-.a-

Pymne (BaP)

) ary Source Emission

12

Particulate Matter Yes

Yes

Yes

No

Procured

Procured

Procured

2

3

4

5

6

7

8

Salphur Dioxide
Carbon Dioxide

a a

Carbon Monoxide (NDIR
based Method)

24 Months The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

e

Moisture

Oxygen
c

Yes

No
No

Yes

24 Months

24 Months

Procured

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in&astructural readiness and technical provisions in place.

9 1 Hahdes HCL/HF) No 24 Months

c

Ambient Noise level

1 1 IEeasurement (20 to 140
dB)

• 6

Yes Procured
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Source Noise Level

Measurement (Industrial
process, DG set- 20 to
140dB)

2 Yes Procured

Id) Meteorological Monitoring
Anlbient Temperature

2 1 direction

3 1 Wind swed

..

Yes

Yes

Yes

Yes

No

Procured

Procured

Procured
Procured

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment fLr
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
inRastructural readiness and technical provisions in pla1

a

5 1 Mixing Height 24 Months

Specific remarks, if any:

Bill!!!
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a

If the
i

Instrument /

Equipment is

Available ! Specify i Equipment

iii

instrument
in months

a ) Mandatory Requirements

10
' } meter / pH strip

of Instrument /
,meats Remarks

a

Yes Procured
with ANPCC

i Portable Dissolved

I Fixing using chemicals
e '

Yes Procured
with ANPCC

Yes Procured
with ANPCC

t

GPS / Mobil:-with GPS

Yes NIOT is available.

Yes Procured
with ANPCC

ii

& 100 litre capacities)

Thermorneter

Yes

Yes

Yes

Ptocured
6

availlable
with ANPCC

Procured

e

nylon rope and mug NIOT is available
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HP

teibi
i : : :i; i

:•:P:n:•
[; F:i

I+; }i ! ! !!+ ! ! ! i :;i i

!! !!i!! ! ! !! ;! ! !!!

) Optional Requirements
:::

: +:tRV= = : : !! !! i::

f;;
i:!! !!! !i!!!! i :!at: +

I sampling to be done)

b

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken onc£ the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months
aqHnK

aI a

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

Yes

No

NIOT is available.

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

24 Months

EkmanDredge No

Sampling of AlB. List of Ini
iTE/ai / Equjpment ft ' Emissi }nit,
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V

Yes

Yes

Yes

Procured

Procured

Facility availlable
with ANPCC

Facility availlable
with ANPCC

Procured Facility availlable
with ANPCC

iB:iii'

i ;i: :

I. iii:iii,I;#:;;A

R

g iiBiii:i
:• ;•: i

!! !!!;;!!! ! : ! !I
!!i !!!!! ! ! !!:

; ; I!! ! ! i };

E$

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
68nducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months
O

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place

No 24 Months

Procured
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NIP

Yes As per the MOU between ANPCC and NIOT, the facility at
NIOT is available

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
condueting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

Yes As per the MOU between ANPCC anda
NIOT is available.

Isokinetic Stack "

Monitoring Kit complete
:iii::i:::

with Stack monitoring

inclined cum vertical
}:

manometer, Cold Box,

assembly impingers

0

The laboratory is presently at its preliminary stage of
development. Procurernent of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

: : : =f : : : F :HL;i; i: :+ : :i+

!!! !: :i : i ? : : :3 ; ;:: ! ! ;i ; ;}};i ;( i;i:? ! ! it ! !! b !: ::

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
condueting analytical tests will be undertaken once the

laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. PtocureInent of the necessary equipment foI
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infl'astructural readiness and technical provisions in place.

6

No 24 Months
! ! q i ; i : :q i B:i: :i: : : i }: k!! ! Ei
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qr

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage rXith the requisite
infrastructural readiness and technical provisioIn in place.

No 24 Months

aa

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once theNo 24 Months

laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place

Procured

24 Months

The laboratory is presently at its lxeliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
inhastructural readiness and technical provisions in place
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'ab

V

:• !i::;} };

Yes

Yes

Procured

As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
inBastructural readiness and technical provisions in place.

No 24 Months

i Requirements
Yes

Yes

YesWind speed/wind direction

i ;};i

I Monitoring System, Fixed

These facilities are available in the CAAQMS.
Facility availlable

with ANPCC

!!!!:1{1::;;} } } ; ;i I ! ! !i;!B ! I ! ! !!! ! ! iE: : : iii:: : iii:: :::iiii: i

Yes

Yes

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipInent for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructutal readiness and technical provisions in place.

24 Months

6S

-&B;&M1 tms IT
J;i

anajyzer

Ambient MM
W Analyzer

Yes

Yes

Yes

These facilities are available in the CAAQMS
Facility availlable

with ANPCC

i ::: i; } ;i; ! !i; i;i
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AInbient BTE4 Ana}yzel

i::@

Yes

Yes

Yes

Yes

Yes

Yes

a e

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in&astructura1 readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
deVelopment. Procurement. of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place

24 Months
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ii
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests wIl be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical Provisions in place.

No

a

24 Months

a a

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipInent for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurernent of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructura1 readiness and technical provisions in place.

24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for

24 Months conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place
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uP

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astnrctwal readiness and technical provisions in place.

No 24 Months

Yes

No

Procured Facility availlable
with ANPCC

24 Months Procured
a

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting anal)4ical tests will be undertaken once the
laboratory attains an advanced stage with the requisite

,#astructural readiness and technical provisions in place

No 24 Months
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As per the MOU between 'CC and NIOT, the facility at
NIOT is available
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

Yes Procured

:The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months
a

Yes Procured Facility availlab]e
with ANPCC

S !! ?! !TE ::= =;O r S
Yes

Yes

No

Procured Facility availlable
with ANPCC

NIOT is available.

to be Procured Facility availlable
with ANPCC

Yes

No

As per the MOU between ANPCC and NIOT, the fa
NIOT is available.

Procurement by ANPCC is presently underway through the
GeM Portal.

' I Procurement

Initiated by
ANPCC

6 months
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

Yes Procured

The laboratory isjxesently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests Will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months O

Yes

Yes

Yes

Yes

NIOT is available.

Procured

a

Procured I ;ith ANPCd

NIOT is available.

Yes As per the MOU between ANPCC and N IOT, the facility at
NIOT is available.

Procured

NIOT is available
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infIastructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipInent for
conducting analytical tests will be ugdertaken once the
laboratory attains an advanced stage with the requisite
in#astructura1 readiness and technical provisiOns in place.

No 24 Months

e

Yes

Yes

Yes

NIOT is available.

As per the MOtnec 'lity =
NIOT is available.

As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

Yes Procured

Not Procured

The labotatory is presently at its'preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite

L#astructura1 readiness and technical Drovisions in Dlace

6

No 24 Months
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in&astructural readiness and technical provisions in place.

No 24 Months

!!! !!!!!!? :i ?;}}} ;} ; ! ! !! ! !!!!;!!! ! %! ! $ $BEiii::;

Yes

Yes

Yes

Procured

Facility availlable
with ANPCCa Procured

Procured

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructura1 readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite

l#astructural readiness and technical provisions in place

No 24 Months

Procured
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litres or more. double

I door- 2 nos.

Yes

Yes

Yes

Procured

::::I:

};

As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

-SnH

Yes As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

Yes As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in&astructural readiness and technical provisions in place.

No 24 Months

I
42 Dry & wet bulb

t o l::IT::p! it:: :sir:S d C p

(TCLP) Extractors (Zero

Capacity 3 litre

head and Bottle)
}ib::

R

Yes As per the MOU between
NIOT is available.

ANPCC and NIOT, the facility at

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

6

Yes As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.
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Yes As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructura1 readiness and technical provisions in place.

#3,,4

No 1 24 Months

A iiI a

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 1 24 Months

Yes Procured Facility availlable
with ANPCC

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
inhastnrctural readiness and technical provisions in place

24 Months
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As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.Yes

Yes Procured Facility availlable
with ANPCC

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary aluipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructura1 readiness and technical provisions in place.

a

No 24 Months
a

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructura1 readiness and technical provisions in place.

24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in&astructural readiness and technical provisions in place.

24 Months

The laboratory is presently at its preliminary stage of
.development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructura1 readiness and technical provisions in place

24 Months
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#ashuctural readiness and technical provisions in place.

No 24 Months

Yes

Yes

NIOT is available.

NIOT is available.
a

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in&astructural readiness and technical provisions in place.

No 24 Months

;hiS:

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructura1 r'eadiness and technical provisions in place

24 Months

NIOT is available
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analyti£al tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

a

Yes

Yes

Procured Facility availlab]e
with ANPCC

Procured Facility availlab]e
with ANPCC

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

NIOT is available.
Yes

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place

24 Months

Facility availlable
with ANPCC

Procured
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place.

No 24 Months

ulreme
:b::i:ai+

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

AunI

No
dO

24 Months

Yes As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

Yes
NIOT is available.

The laboratory is presently at its preliminary stage of
It;F: I:;i:

development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
infrastructural readiness and technical provisions in place

6

24 Months
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The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboraTory attains an advanced stage with the requisite
in#astructural readiness and technical provisions in place.

No 24 Months

Yes As per the MOU between ANPCC and N IOT, the facility at
NIOT is available.
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Yes

Yes

As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

As per the MOU between ANPCC and NIOT, the facility at
NIOT is available.

The laboratory is presently at its preliminary stage of
development. Procurement of the necessary equipment for
conducting analytical tests will be undertaken once the
laboratory attains an advanced stage with the requisite

No 24 Months

.ctural readiness and technical provisions in place6
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